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Hlmport of by-products of petroleum 

1170. SHRI HUKMDEO NARAYAN 
YADAV: Will the Minister of 
PETROLEUM, CHEMICALS AND 
FERTILIZERS be pleased to state: 

(a) the names of parties or business 
establishments who have been given 
licences to import different byproducts of 
petroleum, together with their cost during 
the period from January to June 1980; 
and 

(b) whether it is a fact that country 
could pull on without this import?] 

 

t[THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI VEERENDRA PAUL): (a) The 
import of different bye-products of 
petroleum is done through only public 
sector undertakings vis, Indian Oil 
Corporation, Bharat Petroleum 
Corporation Ltd. and Balmer Lawrie etc., 
who are the main canalising agencies for 
such imports. It would not be in public 
interest to disclose further details. 

(b) It would be difficult to pull on 
without these imports.] 

 

Total strength of High Court Judges 

1171. SHRI HUKMDEO NARAYAN 
YADAV: Will the Minister of LAW, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state: 

(a) the total strength of High Courts 
Judges of the country at present and how 
many of them are Hari-jans, Adivasis, 
Women and those belonging to minority 
and backward communities; and 


